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Jail Manual

Shri 8. M, Banerjee:
*348. shei D. C, Sharma:
Lsh,rl Rameshwar Tantia:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 1388 on the
11th September, 1939 and state the
further progress made in the prepara-
tion of a draft jail manusl?

The Minlater of Biate in the Minls-
try of Neme Affairs (Shri B. N, Datar):
The All India Jail Manual Committee
have prepared a draft Jail Manual
It I being printed and will be exa-
mined by Government.
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Singareal Collieries

*349. Shri T, B, Vitial Rao: 'Will the
Minister of Bioel, Mines and Fusl Do
pleased to state:

{a) the total amount advanced by
the Central Government so far for
the development of Singareni Collier-
ies; and

(b) whether there is any proposal
under consideration for the upward
revision of the target of coal produc-
tion from these mines during ths
Second Five Year Plan period?

The Minister of Steel, Mineg and
Fuel (Sardar Swaran Singh): (a)
Rs. 70 lakhs,

(b) No.

Separate Civil Service Oadre for
Delhi

Shri D. C. Sharma:
Shri Shree Narayan Das:

Will the Minister of Home Affairs
be pleased to state:

*350.

(a) whether it is a fact that there
is a proposal to have a separate civil
service cadre for Delhi;

(b) it s0, the precise nature of the
proposal; and

(c) the decision taken in the
matter?

The Minister of Home Affaire (8hxi
G. B. Pant): (a) A separate
LAS, cadre (with a authorised
strength of 83) has already been con-
stituted to serve jointly the needs of
the two Union territories of Delhl
and Himachal Pradesh, and & similar
1PS. cadre is expected to be b~
stituted shortly, It has been decided
to form correqponding State level
Civil and Police Bervices also for the
joint purposes of these two territories.
Drats rules for the Jettar services Save





